
04.04.2005

13.

MA 276/2005

CP 280/2004

OA 1890/2002

Present: Shri R.P.Aggarwal, counsel for applicant in MA.
Shri Sant Lai, counsei for respondent in MA.

MA 276/2005

Hie respondents have filed this application seeking three months more time, i.e.,

April, 2005 for implementing the order of the Tribunal dated 05.11.2004 passed in

CP 280/2004 arising out of the OA 1890/2002. Loaraed counsei for the applicant does

not oppose the prayer made in tlie application. Accordingly the time is extended upto

30.4.2005. It is assured tliat no farther extension would be prayed for.

MA 276/2005 stands disposed of.
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